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{ MY INDIA } 7 PEOPLE DEAD IN DAMOH HOSPITAL

NHRC to probe MP deaths due
to treatment by ‘fake doctor”’
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The National Human Rights Commission has launched a probe
after seven people died allegedly after they were treated by a fake
cardiologist at a missionary hospital in Damoh district of Madhya
Pradesh, officials said on Sunday. An NHRC team will camp in Damoh
from April 7to 9 to conduct an investigation, NHRC member Priyank
Kanoongo said. According toa complaint, a personusing the name Dr N
John Camm, who was working at the hospital, said he was trained in
Londaon. The real name of the personis Narendra Vikramaditya Yadav. -p7
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Probe ordered into ‘fake’ cardiologist after 7 deaths

Shruti Tomar

Shruti.tomar@hindustantimes.com

BHOPAL: The National Human
Rights Commission hasinitiated
a probe into the deaths of seven
people after they were allegedly
treated by a fake cardiologist at a
missionary hospital in Damoh
district of Madhya Pradesh, offi-
cials said on Sunday.

A team of the National
Human Rights Commission will
campin Damoh from April 7to 9
to conduct an investigation into
the matter, NHRC member Pri-
yank Kanoongo said.

While the district chief medi-
cal health officer Dr Mukesh
Jain did not share the total num-
ber of victims, he said that a
probe report into the matter has
been sent to district collector
Sudhir Kochar. The probe was

conducted by a team of officials
from the health departiment.

According to a complaint
lodged by a local resident with
the NHRC, a person using the
name Dr N John Camm, who
was working at the Mission Hos-
pital in Damoh, said he was
trained in London.

The complainant said the real
name of the person is Narendra
Vikramaditya Yadav. He misused
the name of a famous cardiolo-
gist from the United Kingdom,
Professor John Camm, to mis-
lead the patients and they died
dueto his wrong treatment.

Kanoongo said a case of the
deaths of seven people has come
tolight where a fake doctor was
operating on patients in the
name of the treatment of heart
disease.

According to the complaint,

THE FAKE DOCTOR
ALLEGEDLY USED
THE NAME OF A
FAMOUS UK-BASED
CARDIOLOGIST
PROFESSOR

JOHN CAMM

the said missionary hospital is
covered under the Pradhan
Mantri Ayushman Yojana and
hence government money has
also been misused. The National
Human Rights Commission has
ordered an investigation, he said.

“The investigation team of the
National Human Rights Com-
mission constituted on my
orders to investigate the case
will camp in Damoh from 7th
April to 9th April and investi-

gate, If any victim or any other
person wants to provide infor-
mation related to the case, they
can meet the investigation team
in Damoh,” Kanoongo said in a
post on Sunday.

Yadav reportedly joined the
hospital in January and per-
formed at leasta dozen surgeries
before leaving the district in Feb-
ruary, an official familiar with
the matter said on condition of
anonymity. “We found that he
had been active since 2019 asthe
real doctor N John Camm posted
on social media about this fraud-
ster. There was an FIR against
him in Telangana as well. All
these things are being verified
before registering the FIR,” the
officer said.

Another Damoh resident,
Krishna Patel, said that his
grandfather Asharam was

admitted to the hospital on Janu-
ary 31 when doctors informed
him that the latter suffered a
heart attack and demanded
250,000 as deposit. "But the doc-
tors refused to share medical
reports and said there was need
of immediate surgery...” he said.

The manager of Mission Hos-
pital, Pushpa Khare, said that an
internal investigation has been
launched. “We are doing internal
investigation and would able to
share anything after report
only,” Khare said.

The hospital, however, is not
new to controversy. The hospi-
tal'sowner Dr Ajai Lall was ear-
lier accused in a case of illegal
conversion and child trafficking
filed by National Commission for
Protection of Child Rights in
2022, He was later acquitted in
the case in September 2024.
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NHRC to probe fake ‘UK doc’, 7 deaths |

team from NHRC is expected to visit Mission Hospital in MP’s

Damoh district on Monday on the trail of the mysterious doctor
‘N John Camm', who is accused of causing the deaths of seven
patients, reports P Naveen. The hospital is alleged to have hired
the doctor from UK without properly checking his credentials. His
true identity and whereabouts continue to be a mystery.

‘Dr Camm’ is alleged to have performed 15 heart surgeries
from Dec 2024 to Feb 2025, and is under the scanner for the death
of seven of these patients during or shortly after these operations.

An initial inquiry was conducted by Damoh chief medical & he-
alth officer Dr Mukesh Jain and district health officer Dr Vikram
Chauhan. “We've given a report to the collector,” Dr Jain told TOL

The suspect had been staying at a Damoh hotel for the past
month. The Aadhaar he submitted as ID proof had the name ‘Nar-
endra John Camm’ and a Dehradun address. This is being probed.
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Seven die after treatment by
fake cardiologist in Damoh

PRESS TRUST OF INDIA m Damoh (MP)

after being treated by a fake cardiol-

ogist at a missionary hospital in
Madhya Pradesh’s Damoh district, prompt-
ing the NHRC to launch a probe into the
matter, officials said on Sunday.

A team of the National Human Rights
Commission will camp in Damoh from
April 7 to 9 to conduct an investigation into
the matter, NHRC member Priyank
Kanoongo said.

As per a complaint lodged by a local res-
ident with the NHRC, a person using the
name ‘Dr N John Camm;, who was said to
be working at the hospital, had shown him-
self to be educated and trained from
abroad. The complainant claimed the
real name of the person is Narendra
Vikramaditya Yadav. He misused the
name of a famous cardiologist from the
United Kingdom, Professor John Camm,
to mislead the patients and they died due
to his wrong treatment, the complaint
alleged. The Mission Hospital authorities
could not be contacted on the issue.

Kanoongo in a post on X on Friday said
a case of the untimely death of seven per-
sons has come to light in a missionary hos-
pital in Damoh where a fake doctor was
operating on patients in the name of the
treatment of heart disease.

According to the complaint, the said
missionary hospital is covered under the
Pradhan Mantri Ayushman Yojana and
hence government money has also been
misused. The National Human Rights
Commission has ordered an investigation,
he said. “The investigation team of the
National Human Rights Commission con-

Seven persons have died allegedly

stituted on my orders to investigate the case
will camp in Damoh from 7th April to 9th
April and investigate. If any victim or any
other person wants to provide information
related to the case, they can meet the inves-
tigation team in Damoh,” Kanoongo said
in a post on Sunday.

The investigation team will examine the
institution and persons mentioned in the
complaint, including administrative offi-
cials, he added.

Deepak Tiwari, a resident of Jabalpur
Naka here, in his complaint alleged that
between January and February this year,
many people died due to the treatment by
an ineligible and unauthorised doctor in
the cardiology department of the Damoh’s
Mission Hospital.

In the last one-and-a-half months, ‘Dr
N John Camm’ treated people in the hos-
pital’s cardiology department, the com-
plaint said. The real name of the said doc-
tor is Narendra Vikramaditya Yadav, who
was working in the cardiology department
of the hospital under the fake name and
patients died due to his wrong treatment,
it alleged.

It has also come to light that the doc-
tor concerned has been in constant con-
troversies in the past and does not stay at
any place for long, the complaint claimed.

Damoh Collector Sudhir Kochar said a
complaint has been received in the mat-
ter and it is being investigated.

Further action will be taken on the basis
of the investigation report, he said.

After getting information about “serious
irregularities” in the Mission Hospital, a
written complaint has been filed with the
NHRC and an inquiry has been ordered
on it, complainant Tiwari said.
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7 die after treatment
by ‘take’ doctor in MP
NHRC orders probe over hosp deaths

Damoh, April 6: As many
as seven died allegedly
after being treated by a
fake cardiologist at a mis-
sionary hospital in
Madhva Pradesh’s
Damoh district, prompt-
ing the NHRC to launch a
probe into the matter, an
officials said on Sunday:.

A team of the National
Human Rights Commi-
ssion will camp in Damoh
from April 7 to 9 to con-
duct an investigation into
the matter, RC mem-
ber Privank Kanoongo
sald

per a complaint
%led by a local resident
wi’t the NHRC, a person
using the name "Dr N.
John Camm"”, who was
said to be working at the
hospital, had shown him-
self to be educated and
trained from abroad.

The complainant
claimed the real name of
the person is Narendra
Vikramaditya Yadav. He

misused the name of a
famous cardiologist from
the United ingdom,
Professor John Camm, to
mislead the patients and
they died due to his
wmn}: treatment, the
complaint alleged.

The Mission Hospital
authorities could not be
contacted on the issue.

Mr Kanoongo in a post
on X on Friday sald a case
of the untimely death of
seven persons has come
to light in a missionary
hospital in Damoh where
a fake doctor was operat-
ing on patients with heart
disease.

As per the complaint,
the said missionary hos-
pital is covered under the
Pradhan Mantri
Avushman Yojana and
hence government money
has also been misused.
The National Human
Rights Commission has
ordered an investigation,
he said. — PTI
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Woman rescued from traffickers’ clutches after 3-mth ordeal

Times News NETWORK

New Delhi: A woman from
West Bengal was lured to Delhi
by a gang of human traffick-
ers, who promised her a lucra-
tive job and a brighter future.
Instead, she found herself
trapped in a nightmare, forced
into the exploitative world of
the flesh trade.

For three months, she
struggled to get out from the
confines of the brothel in cen-
tral Delhi's GB Road but failed.

In a dramatic turn of events,
the woman, who is in her late
twenties, managed to contact
her brother usinga customer's
phone 10 days ago and narra-
ted herordeal. The call setoff a
chain of events thatled thecri-
me branch to intervene and re-
scue the woman.

The woman, who studied
up to Class Vand belonged toa
poor family, was divorced by
her husband a year ago. The
youngest of six siblings, she
was married five years ago. Af-

ter the separation, she worked
as a house help in West Bengal
before being deceived by a wo-
man who promised her a job
and a better life.
Hernightmare began three
months ago when she was lu-
red to Delhi. Instead of a job,
she was sold into prostitution,
and her mobile phone was sei-
zed to prevent her from see-
king help. After that, she had
no contact with her family
membersuntilshemanagedto
use a customer’'s mobile phone

and call them.

The family reported the
matter to National Human
Rights Commission, Delhi,
through an NGO named Mis-
sion Mukti Foundation.
"NHRC requested the crime
branch to work on the infor-
mation and plan a rescue ope-
ration," said DCP (Crime) Vik-
ram Singh.

A team comprising inspec-
tor Ina Kumari, Manoj Dahi-
ya, and others used technical
surveillance and human intel-

ligence to develop the tip-off.
Asthesunsetoverthebustling
streets of GB Road on Satur-
day night, the crime branch te-
am prepared to rescue the wo-
man. The cops conducted a ra-
id and rescued her from the
brothel. The manager of the
brothel was also apprehended
on the spot.

Thesurvivorand the brothel
manager were handed over to
the local police. An FIR was re-
gistered and the brothel mana-
ger was sent tojail, police said.
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DELHI: NHRC tip leads to rescue
of trafficking victim from brothel

PRAJYOT DEOGHARE

NEW DELHIL: The Anti-
Human Trafficking Unit of the
Delhi Police’s Crime Branch has
rescued a lady from a brothel
in G.B. Road and arrested the
brothel manager.

The police were informed
about the incident through
a complaint registered at
the National Human Rights
Commission.

According to the police,
the operation, carried out on
April 5, also led to the arrest
of the brothel manager, bring-
ing a major human trafficking
case to light.

The victim, identified as
a resident of District Pergana
in West Bengal, was lured to
Delhi three months ago with
the promise of a job.

However, upon arrival, she
was allegedly sold into prosti-
tution and held against her will.
For months, she remained out
of contact with her family until
around ten days ago when she
managed to reach her brother
and reveal her plight.

Herbrother thenapproached

the National Human Rights
Commission (NHRC) through
an NGO, Mission Mukti Foun-
dation, based in New Delhi.

Responding to the com-
plaint, NHRC requested the
intervention of the Delhi Police
Crime Branch, who promptly
began technical surveillance
and reconnaissance of the sus-
pected location.

Under the supervision of
ACP Arun Kumar, a large team
comprising several officers
from AHTU and local police
was formed.

The raid was conducted
in coordination with officials
from Mission Mukti Founda-
tion, Rescue Foundation, and
the victim’s brother.

The victim was located and
rescued from one of the brothels

on G.B. Road, and the brothel’s
manager was taken into custody.

During the preliminary
investigation, it was revealed
that the victim, who comes from
a poor background and has only
studied up to the fifth stan-
dard, had previously worked as
a housemaid after a divorce a
year ago. In January 2025, she
was deceived by a woman who
promised her employment in
Delhi but instead sold her into
the flesh trade. Her phone was
taken away, and she was coerced
into prostitution.

The rescued woman and the
brothel manager were handed
over to local police authorities.
Based on her statement, legal
proceedings have been initi-
ated and further investigation
is underway.
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DELHI: WOMAN
TRAFFICKED,
FORCED INTO
PROSTITUTION

NEW DELHI: A 35-year-old
woman, who was allegedly traf-
ficked and forced into prostitu-
tion, was rescued from GB Road
by the Delhi Police, officers said,
adding that they arrested the
brothel's “manager” on the spot.
The woman, a West Bengal
native, was lured to Delhi three
months ago with a job promise
but was sold into the trade,
police said. “Based on a tip off, a
police team launched a rescue
operation and conducted a raid
on April 5. She was rescued from
a brothel at GB Road, and its
manager was arrested on the
spot,” a senior officer said.
About 10 days ago, she con-
tacted her brother, who
approached the National Human
Rights Commission of India with
the help of an NGO. She had
studied till Class 5, was divorced,
and previously worked as a
domestic help, police said, e
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Woman trafficked,
forced into prostitution

rescued from GB Road

EXPRESS NEWS SERVICE @ New Delhi

A 35-year-old woman from West Bengal was
rescued by the Delhi Police Crime Branch from
the GB Road red-light area after allegedly be-
ing duped with a job promise and forced into
prostitution, police said on Sunday.

Preliminary investigations revealed she is
the youngest of six siblings and studied till
Class 5. Following a divorce, she worked as a
domestic help to support herself and her finan-
cially distressed family in rural Bengal.

“In January 2025, she was allegedly lured to
Delhi by another woman with the promise of
a job but was instead sold into the sex trade.
Her phone was taken, cutting off contact with
her family,” said DCP (Crime) Vikram Singh

“Around 10 days ago, she managed to call her
brother and share her ordeal. He reached out
to the NHRC Delhi-based NGO Mission Mukti
Foundation,” he added.

Acting on NHRC's directions, the crime
branch conducted a raid on April 5 and
rescued the woman. “The brothel manager,
too, was arrested,” the DCP said. Police said
further investigation is underway.
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7 die after treatment
by ‘fake’ doctor in MP

NHRC orders probe over hosp deaths

Damoh, April 6: As misused the name of a
many as seven died famous cardiologist from
allegedly after being the United Kingdom,

treated by a fake cardiolo-
gist at a missionary hos-
pital in Madhya Pradesh's
Damoh district, prompt-
ing the NHRC to launch a
probe into the matter, an
officials said on Sunday.

A team of the National
Human Rights Commi-
ssion will camp in Damoh
from April 7 to 9 to con-
duct an investigation into
the matter, NHRC mem-
ber Privank Kanoongo
sald.

As per a complaint
lodged by a local resident
with the NHRC, a person
using the name “Dr N.
John Camm”, who was
said to be working at the
hospital, had shown him-
self to be educated and
trained from abroad.

The complainant
claimed the real name of
the person is Narendra
Vikramaditva Yadav. He

Professor John Camm, to
mislead the patients and
they died due to his
wrong treatment, the
complaint alleged.

The Mission Hospital
authorities could not be
contacted on the issue.

Mr Kanoongo in a post
on X on Friday said a case
of the untimely death of
seven persons has come
to light in a missionary
hospital in Damoh where
a fake doctor was operat-
ing on patients with heart
disease.

As per the complaint,
the said missionary hos-

ital is covered under the

radhan Mantri
Avushman Yojana and
hence government mone
has also been misused.
The National Human
Rights Commission has
ordered an investigation,
he said. — PT1!
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NHRC to probe deaths
of 7 treated by quack

New Delhi: Seven persons have
died allegedly after being treated
by a fake cardiologist at a
missionary hospital in Madhya
Pradesh’'s Damoh district,
prompting the National Human
Rights Commission to launch a
probe into the matter, officials
said on Sunday.
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NHRC ORDERS PROBE

MP: Seven die after treatment by
man posing as UK cardiologist

MPOST BUREAU

DAMOH (MP): Seven deaths
linked to a suspected fake car-
diologist at a missionary hospi-
tal in Madhya Pradesh’s Damoh
district have sparked outrage and
led to a full-fledged investigation
by the National Human Rights
Commission (NHRC). Accord-
ing to officials, the man allegedly
posed as a foreign-qualified heart
specialistand administered treat-
ment without proper credentials,
resulting in multiple fatalities.

The man allegedly
posed as a
foreign-qualified
heart specialist
and administered
treatment without
proper credentials

flagged potential misuse of gov-
ernment funds under the Ayush-
man Bharat scheme, the NHRC

for an on-ground inquiry from
April 7to 9.

As per a complaint lodged by
a local resident with the NHRC,
a person using the name ‘Dr N
John Camm, who was said to
be working at the hospital, had
shown himself to be educated and
trained from abroad.

The complainant claimed the
real name of the person is Nar-
endra Vikramaditya Yadav. He
misused the name of a famous
cardiologist from the United
Kingdom, Professor John Camm,

Acting on a complaint that also

Seven die

has dispatched a team to Damoh  to mislead

the patients and they died due
to his wrong treatment, the com-
plaint alleged.

The Mission Hospital authori-
ties could not be contacted on the
issue.Kanoongo in a post on X on
Friday said a case of the untimely
death of seven persons has come
to light in a missionary hospital in
Damoh where a fake doctor was
operating on patients in the name
of the treatment of heart disease.

According to the complaint,
the said missionary hospital is
covered under the Pradhan Man-
tri Ayushman Yojana and hence
government money has also been
misused, The National Human
Rights Commission has ordered
an investigation, he said."The
investigation team of the National
Human Rights Commission con-
stituted on my orders to investi-
gate the case will camp in Damoh
from 7th April to 9th April and
investigate. If any victim or any
other person wants to provide
information related to the case,
they can meet the investigation
team in Damoh,” Kanoongo said
in a post on Sunday. The investiga-
tion team will examine the insti-
tution and persons mentioned in
the complaint, including adminis-
trative officials, he added.

Deepak Tiwari, a resident of
Jabalpur Naka here, in his com-
plaint alleged that between Janu-
ary and February this year, many
people died due to the treatment
by an ineligible and unauthorised
doctor in the cardiology depart-
ment of the Damoh’s Mission
Hospital.In the last one-and-a-
half months, 'Dr N John Camunt’
treated people in the hospitals
cardiology department, the com-
plaint said.

The real name of the said
doctor is Narendra Vikramad-
itya Yadav, who was working in

the cardiology department of the
hospital under the fake name and
patients died due to his wrong
treatment, it alleged.

It has also come to light that
the doctor concerned has been in
constant controversies in the past
and does not stay at any place for
long, the complaint claimed.

Damoh Collector Sudhir
Kochar said a complaint has been
received in the matter and it is
being investigated. Further action
will be taken on the basis of the
investigation report, he said. After
getting information about “seri-
ous irregularities” in the Mission
Hospital, a written complaint has
been filed with the NHRC and an
inquiry has been ordered on it,
complainant Tiwari said,

Continued on P&
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MPHRC team to visit Damoh to
probe patients’ deaths today

B Our Correspondent
Damoh, Apr 6

THEshockingincidentofafake
doctor posing as a noted car-
diologist of London and oper-
ating 15heartpatientsinaspan
of 2.5 months at Missionary
Hospital, Damoh has come to
fore recently. Seven patients
who undergone surgery
between December 2024 to
February 2025, allegedly died.

However, CMHO DrMukesh
Jain and DHO Dr Vikram
Chauhan conducted the
inquiry and confirmed deaths
of only two such patients. The
accused ‘fake’ doctorNarendra
Yadav fled from the hospital
aftertheincident cametolight.

The National Human Right
Commission (NHRC) has also
taken strong note of the inci-
dent. Commission member

MISSIONARY HOSPITAL FOLLOW-UP

Priyank Kanungohasinformed
that ateam of Madhya Pradesh
Human Right Commission
(MPHRC) would visit Damoh
on Monday and furtheraction
would be taken on the basis of
the reports of the team.
Collector Sudhir Kochar has
informed thatinvestigation into
thisincidentis underway.While
Missionary Hospital Manager
Pushpa Khare stated thatwrong
figures are being presented in
the media, The two deceased
patients have been identified
as Raheesa Begumand Mangal
Singh.

The first patient Raheesa
Begum, a resident of Damoh
suffered chest pain on January
12, 2025. Her family admitted
her in Missionary Hospital.

They paid the fees and other
expenses and were informed
that there were 90 per cent
blockagesinherheart. Shewas
operated in January 15.
However, after few hours she
passed away. Another patient
Mangal Singh underwent
angiographyon February4, but
hetoopassedawaywintinafew
hours of the procedure. The
family members, after the death
of Mangal Singh, demanded to
conduct post-mortem but the
hospital denied.

The patients have alleged
that the hospital was demand-
ing medicineswhichwerenev-
er required for the operations
or treatments. On the name of
Ayushman card, unnecessary
billing was done.
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Quack kills seven at MP
hospital, NHRC to probe

DAMOH (MP): Seven persons
have died allegedly after be-
ing treated by a fake cardiolo-
gist ata missionary hospital in
Madhya Pradesh’s Damoh dis-
trict, prompting the NHRC to
launcha probe into the matter,
officials said on Sunday.

A team of the National Hu-
man Rights Commission will
camp in Damoh fromApril 7to
9 to conduct an investigation
into the matter, NHRC mem-
ber Priyank Kanoongo said.

As peracomplaintlodged by

alocal residentwith the NHRC,
a person using the name ‘Dr N
John Camm|, who was said to
be working at the hospital, had
shown himself to be educated
and trained from abroad.

The complainant claimed
the real name of the person
is Narendra Vikramaditya Ya-
dav. He misused the name of a
famous cardiologist from the
United Kingdom, Professor
John Camm, to mislead the
patients and they died due to
hiswrong treatment. Agencies
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NHRC team to inspect MP hosp
to probe ‘fake doc’ & 7 deaths

Suspect Still Missing, May Have Been Arrested In T'gana

P.Naveen@timesofindia.com

Bhopal: A team from Na-
tional Human Rights Com-
mission (NHRC) is expected
to visit Mission Hospital in
MP’'s Damoh district on
Monday on the trail of the
mysterious doctor ‘N John
Camm’, who is accused of
causing the deaths of seven
patients.

The hospital is alleged to
have hired the doctor with-
out properly checking his
credentials. His true identi-
ty and whereabouts contin-
ue to be a mystery.

‘Dr Camm’ is alleged to
have performed 15 heart sur-
geries over the course of two
and a half months — Dec
2024 to Feb 2025 — is under
the scanner for the death of

‘Dr Camm’ is alleged
to have performed
15 heart surgeries
over the course of
two and a half
months - Dec 2024
to Feb 2025

seven of these patients dur-
ing or shortly after these op-
erations.

An initial inquiry was
conducted by Damoh chief
medical and health officer
Dr Mukesh Jain and district
health officer Dr Vikram
Chauhan.

“We have submitted a re-
port to the collector. Nothing
more can be said,” Dr Jain
told TOIon Sunday.

The suspect has gone

missing from the Damoh ho-
tel he was staying in for the
past month. The Aadhaar
card he submitted at the ho-
tel as identity proof has the
name ‘Narendra John
Camm’ and a Dehradun ad-
dress. His father’s name on
the card is Amarendra Ku-
mar.

The authorities are in-
vestigating if ‘N John
Camm'’ is actually Narendra
Vikramaditya Yadav, or if
both are fake identities.

NHRC member Priyvank
Kanungo has said that the
NHRC team may visit Da-
moh on Monday to assess the
situation, and further action
would depend on their find-
ings.

pContinuedonP6
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Deaths due to ‘fake doc’: No match in
Dr Camm’s edu claims & work, say kin

» Continued fromP1

eepak Tiwari, district
president of Child Wel-
fare Committee, said
that several families flagged
concerns after they noticed
discrepancies in the doctor's
qualifications and creden-
tials. Tiwari told TOI that
some patients, who were
sceptical of the doctor's ex-
pertise, took their relatives
to a different hospital in Ja-
balpur and they survived.
One of the patients to
have crossed paths with the
mysterious doctor is Rahisa
Begum, a local resident. She
was admitted to Mission
Hospital on Jan 12 for chest
pain after a round of treat-
ment at the district hospital.
Her son, Nabi, told media-
persons that the private hos-
pital charged Rs 50,000 for
her treatment, and an an-
giography showed 90%

blockage intwo veins,

Asurgery was performed
on Jan 15, but Rahisa died a
few hours later. When her
family asked for the medical
file and cause of death, ‘Dr
Camm'allegedly drove away.

Another patient, Mangal
Singh from Paterablock, was
admittedon Feb4 withsymp-
toms related to gas. His son,
Jitendra Singh, said that af-
ter an angiography, heart
surgery was recommended
but Mangal died shortly af-
ter the operation.

Jitendra alleged that doc-
tors were unavailable before
and after the surgery, and an

expensive injection ordered
by Dr Camm was never ad-
ministered. When he de-
manded a postmortem, the
doctors refused and insisted
that the surgery had already
been completed, telling him
to take the body away. They
say Dr Camm fled soon there-
after.

The authorities learnt
that another patient, Asa-
ram, was brought to Mission
Hospital on Jan 31 with what
looked like symptoms of a
heart attack. His family paid
Rs 50,000 for treatment, but
they were not shown the an-
giography report or video.
They became suspicious and
took him to Jabalpur Medi-
cal College, where he was
treated without surgery and
recovered. Authoritiesof the
mission hospital could not
be contacted.

Suspicions are swirling
around about Dr Camm’s

true identity. In 2023, the
name ‘Professor N John
Camm’ grabbed attention af-
ter a tweet from this handle
tagged Uttar Pradesh chief
minister Yogi Adityanath,
There were immediate
doubts about the account's
veracity, leading to specula-
tion that it may have be-
longed to Dr Narendra Vik-
ramadityva Yadav, who had
previously facedarrestinTe-
langana in a cheating case.
‘Drr Camm’' responded to
these allegations with legal
notices against those who
trolled him.

Narendra Vikramaditya
Yadav aka Dr Camm claims
to have completed his MBBS
from University of North
Bengal in 1996 and MRCP
from St. George's Hospital,
London, in2001, and received
training in interventional
cardiology under Dr A John
Camm. ™
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Three-coach Metro on
Lajpat-Saket corridor

Jasjeev Gandhiok

letters@hendustantimes com

NEW DELHI: The Delhi Metro
Rail Corporation (DMRC) on
Sunday announced it will oper-
ate India’s first three-coach
train corridor on the upcoming
Lajpat Nagar to Saket-G Block
line = a route that has received
approval from the Central and
state governments under the
Metro phase four expansion
project, but work on which is
yet to begin.

The corridor — an extended
spur of the under-construction
Golden Line (Aerocity to Tugh-
lakabad) — is set to be around 8
km in length and will have
cight stations.

DMRC earlier operated four-
coach, six-coach, and cight-
coach trains. However, the
decision to have much smaller,
three-coach trains is to cater
specifically to short-distance
urban travel. The corridor is
expected to be completed by
March 2029.

DMRC principal executive
director of corporate commu-
nications Anuj Dayal said the
decision for three-coach trains
was taken based on a realistic
assessment of the passenger
flow in mind.

“The smaller train configu-
ration will provide a cost-effec-
tive and agile solution, ensur-
ing better frequency and opera-
tional efficiency while
accommaodating a substantial
number of daily commuters.
This corridor is not just about
reducing train length—it's
about optimising urban mobil-
ity with a future-ready. effi-
cient, and cost-conscious metro
system,” he said.

To be sure, the Golden Line
spur will be unlike the Blue
Line, which has also two spurs.
In the Blue Line. trains cither
go towards Noida Electronic
City or towards Vaishali.

However, on the Golden
Line, officials said. the three-
coach trains will operatc on a
loop from Lajpat Nagar to
Saket G-Block, while on the rest
of the upcoming line, conven-
tional six- or cight-coach trains
will operate.

“Commuters will be able to
interchange at Saket G-Block,”
said a DMRC official, adding
that this spur will be partially
clevated and partially under-

All about the new route

LAJPAT NAGAR TO SAKET-G

BLOCK (Golden Line spur)
-
8 stations
I'-.i."
8 km

corridor

MAm

length

of platform
| at each stn )

TOWARDS
AEROCITY

ground.

A three-coach train can
carry around 900 passcngers
per trip. DMRC said the projec-
ted ridership is expected to
touch 120,000 passengers by
2041

“The corridor’s peak hour
peak direction traffic (PHPDT)
estimates indicate a managea-
ble load. ensuring a comforta-
ble travel experience without
unnccessary  overcapacity.,
Shorter trains mean quicker
turnaround times, allowing for
a highly efficient frequency
cycle,” Dayal said, adding that
the stations designed for this
line will also be shorter in
length at 74 metres. In compar-
ison, the average length of an
elevated station on a standard
gauge six coach train is 140
metres.

The eight stations on the
upcoming line are Lajpat Nagar
(which will become a triple
interchange station with the
Pink and Violet lines), Andrews
Ganj, GK-1, Chirag Dilli (an
interchange station with the
Magenta Line). Pushpa
Bhawan, Saket Court, Pushpa
Vihar, and Saket G-Block,

Andrews Ganj —»

Chirag Delhi ( *
Saket District —
Centre

DELHI dpunnna annsnnthp
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&
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1" 2
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TOWARDS
TUGHLAXABAD

ARVIND YADAVMTFLE
which will also be an inter-
change station with the under-
construction Golden Line
(Tughlakabad Acrocity),
DMRC said.

As partof its phase 4 expan-
sion, DMRC is constructing
around 103 kilometre of new
Metro lines across six corri-
dors, with three — the Magenta
Line extension (Janakpuri West
to RK Ashram), the Pink Line
extension (Majlis Park to Mauj-
pur), and the new Golden Line
(Acrocity to Tughlakabad)
already under construction,
said officials.

The Pink Line extension is
expected to be completed by
the end of this year, officials
said.

On April 4, DMRC said that it
had received the first tranche
of a loan from the Japan Inter-
national Cooperation Agency
(JICA) of 24,309.53 crore for
expansion works, which will
allow the tendering work for
the three remaining phase four
corridors — Inderlok to Indra-
prastha, Saket G-Block to Laj-
pat Nagar, and Rithala to
Narela to Nathupur - to gather
pace.
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Probe ordered into ‘fake’ cardiologist after 7 deaths

Shruti Tomar

Shruti.tomar@hindustantimes.com

BHOPAL: The National Human
Rights Commission hasinitiated
a probe into the deaths of seven
people after they were allegedly
treated by a fake cardiologist at a
missionary hospital in Damoh
district of Madhya Pradesh, offi-
cials said on Sunday.

A team of the National
Human Rights Commission will
campin Damoh from April 7to 9
to conduct an investigation into
the matter, NHRC member Pri-
yank Kanoongo said.

While the district chief medi-
cal health officer Dr Mukesh
Jain did not share the total num-
ber of victims, he said that a
probe report into the matter has
been sent to district collector
Sudhir Kochar. The probe was

conducted by a team of officials
from the health departiment.

According to a complaint
lodged by a local resident with
the NHRC, a person using the
name Dr N John Camm, who
was working at the Mission Hos-
pital in Damoh, said he was
trained in London.

The complainant said the real
name of the person is Narendra
Vikramaditya Yadav. He misused
the name of a famous cardiolo-
gist from the United Kingdom,
Professor John Camm, to mis-
lead the patients and they died
dueto his wrong treatment.

Kanoongo said a case of the
deaths of seven people has come
tolight where a fake doctor was
operating on patients in the
name of the treatment of heart
disease.

According to the complaint,

THE FAKE DOCTOR
ALLEGEDLY USED
THE NAME OF A
FAMOUS UK-BASED
CARDIOLOGIST
PROFESSOR

JOHN CAMM

the said missionary hospital is
covered under the Pradhan
Mantri Ayushman Yojana and
hence government money has
also been misused. The National
Human Rights Commission has
ordered an investigation, he said.

“The investigation team of the
National Human Rights Com-
mission constituted on my
orders to investigate the case
will camp in Damoh from 7th
April to 9th April and investi-

gate, If any victim or any other
person wants to provide infor-
mation related to the case, they
can meet the investigation team
in Damoh,” Kanoongo said in a
post on Sunday.

Yadav reportedly joined the
hospital in January and per-
formed at leasta dozen surgeries
before leaving the district in Feb-
ruary, an official familiar with
the matter said on condition of
anonymity. “We found that he
had been active since 2019 asthe
real doctor N John Camm posted
on social media about this fraud-
ster. There was an FIR against
him in Telangana as well. All
these things are being verified
before registering the FIR,” the
officer said.

Another Damoh resident,
Krishna Patel, said that his
grandfather Asharam was

admitted to the hospital on Janu-
ary 31 when doctors informed
him that the latter suffered a
heart attack and demanded
250,000 as deposit. "But the doc-
tors refused to share medical
reports and said there was need
of immediate surgery...” he said.

The manager of Mission Hos-
pital, Pushpa Khare, said that an
internal investigation has been
launched. “We are doing internal
investigation and would able to
share anything after report
only,” Khare said.

The hospital, however, is not
new to controversy. The hospi-
tal'sowner Dr Ajai Lall was ear-
lier accused in a case of illegal
conversion and child trafficking
filed by National Commission for
Protection of Child Rights in
2022, He was later acquitted in
the case in September 2024.
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Probe ordered into ‘fake’ cardiologist after 7 deaths

Shruti Tomar

Shruti.tomar@hindustantimes.com

BHOPAL: The National Human
Rights Commission hasinitiated
a probe into the deaths of seven
people after they were allegedly
treated by a fake cardiologist at a
missionary hospital in Damoh
district of Madhya Pradesh, offi-
cials said on Sunday.

A team of the National
Human Rights Commission will
campin Damoh from April 7to 9
to conduct an investigation into
the matter, NHRC member Pri-
yank Kanoongo said.

While the district chief medi-
cal health officer Dr Mukesh
Jain did not share the total num-
ber of victims, he said that a
probe report into the matter has
been sent to district collector
Sudhir Kochar. The probe was

conducted by a team of officials
from the health departiment.

According to a complaint
lodged by a local resident with
the NHRC, a person using the
name Dr N John Camm, who
was working at the Mission Hos-
pital in Damoh, said he was
trained in London.

The complainant said the real
name of the person is Narendra
Vikramaditya Yadav. He misused
the name of a famous cardiolo-
gist from the United Kingdom,
Professor John Camm, to mis-
lead the patients and they died
dueto his wrong treatment.

Kanoongo said a case of the
deaths of seven people has come
tolight where a fake doctor was
operating on patients in the
name of the treatment of heart
disease.

According to the complaint,

THE FAKE DOCTOR
ALLEGEDLY USED
THE NAME OF A
FAMOUS UK-BASED
CARDIOLOGIST
PROFESSOR

JOHN CAMM

the said missionary hospital is
covered under the Pradhan
Mantri Ayushman Yojana and
hence government money has
also been misused. The National
Human Rights Commission has
ordered an investigation, he said.

“The investigation team of the
National Human Rights Com-
mission constituted on my
orders to investigate the case
will camp in Damoh from 7th
April to 9th April and investi-

gate, If any victim or any other
person wants to provide infor-
mation related to the case, they
can meet the investigation team
in Damoh,” Kanoongo said in a
post on Sunday.

Yadav reportedly joined the
hospital in January and per-
formed at leasta dozen surgeries
before leaving the district in Feb-
ruary, an official familiar with
the matter said on condition of
anonymity. “We found that he
had been active since 2019 asthe
real doctor N John Camm posted
on social media about this fraud-
ster. There was an FIR against
him in Telangana as well. All
these things are being verified
before registering the FIR,” the
officer said.

Another Damoh resident,
Krishna Patel, said that his
grandfather Asharam was

admitted to the hospital on Janu-
ary 31 when doctors informed
him that the latter suffered a
heart attack and demanded
250,000 as deposit. "But the doc-
tors refused to share medical
reports and said there was need
of immediate surgery...” he said.

The manager of Mission Hos-
pital, Pushpa Khare, said that an
internal investigation has been
launched. “We are doing internal
investigation and would able to
share anything after report
only,” Khare said.

The hospital, however, is not
new to controversy. The hospi-
tal'sowner Dr Ajai Lall was ear-
lier accused in a case of illegal
conversion and child trafficking
filed by National Commission for
Protection of Child Rights in
2022, He was later acquitted in
the case in September 2024.
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NHRC team in Damoh today to probe fake doctor case

No arrest even
after 45 days
Our Sta#f Reporter

BHOPAL

A team from the National
Huoman Rights Commission
(NHRC) will visit Damoh on
Meonday to review the ongoing
investigation into the Christian
missionary  hospital case,
where an alleged fake doctor
performed heart surgeries on
over a dozen patients, leading
to seven reported deaths.

The case came to light after

acomplaint was filed one-and-
a-half months ago by advocate
Deepak Tiward, president of
Dameoh district’s child welfare
committee. Tiwari alleged that

CHRISTIAN

MISSIONARY
HOSPITAL CASE

aman named Narendra Yadav
had been posing as a
cardiologist under the false
identity of Dr. N John Kem, a
legitimate UK-based doctor,
and conducting surgeries at
the hospitl.

Following the complaint, a
probe committee was consti-
tuted by the district adminis-
tration. However, despite the
seriousness of charges, no ar-
rests have been made so far.

Both the hospital head Dr
Ajay Lal and the accused. Nar-
endra Yaday, are believed 10
have fled the country.

Advocate Tiwari said that
both Dr. Lal and Yadav were in
continuous online contact
with the hospital manage-
ment—Dr. Lal at night and "Dr.
John” during the day. “Soon
after | filed the complaint, Dr.

Fake doctor
performed heart
surgeries onover a
dozen patients,
leading to seven
reported deaths

John fled abroad,” he said. The
initial suspicion arose when a
patient complained in Feb-
ruary that the doctor was un-
able to make a proper
diagnosis. Upon deeper in-
quiry, the accused dis-
appeared.

Tiwari claimed that official
documents confirmed Yadav
had been impersonating Dr
Kem, and the committee’s in-
vestigation has so far linked
seven deaths to the alleged
fake treatment.

Chief Medical and Henlth
Officer (CMHO) Dr. Mukesh
Jain confirmed that investiga-
tions are still ongoing. "A re-
view meeting is being held
under the chairmanship of Col-
lector Sudhir Kocher. No arrest
has been made yet as the ac-
cused fled more than a month
ago.” he told Free Press,
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NATIONAL HUMAN
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NHRC team to inspect MP hospital to probe ‘fake UK doc’ & 7 deaths

Bhopal: A team from National Human Rights The hospital is alleged to have hired the doctor
Commission (NHRC) is expected to visit Mission  without checking credentials. His identity is yet
Hospital in MP’s Damoh on Monday on the trail  to be confirmed. ‘Dr Camm’ is alleged to have
of the mysterious doctor ‘N John Camm’, who is  performed 15 heart surgeries from Dec 2024 to
accused of causing deaths of seven patients. Feb 2025 and seven of the patients died. tun
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Fake ‘British’ doctor performs heart surgeries in Madhya Pradesh hospital, allegedly kills
7: Report

https://www.hindustantimes.com/world-news/us-news/donald-trump-rejects-bidens-proposal-for-
medicare-coverage-of-high-demand-obesity-drugs-101743811047560.html

By HT News Desk | Apr 05, 2025 03:42 PM IST

The accused allegedly posed as British doctor N John Kem and took up a job in a Christian
missionary hospital, claiming to be a cardiologist.

A fake doctor has allegedly killed at least seven people by performing heart surgeries on patients
in a private missionary hospital in Madhya Pradesh's Damoh city.

The accused, whose real name was revealed to be Narendra Vikramaditya Yadav, allegedly
posed as British doctor N John Kem and took up a job in a Christian missionary hospital, claiming
to be a cardiologist, reported ANI.

Yadav then performed heart surgeries on patients, who later died.

The district president of the child welfare committee and advocate, Deepak Tiwari, claimed that
though the official death toll was 7, the actual count could be much higher, He had also filed a
complaint with the Damoh district magistrate earlier.

Tiwari said, “Some patients who did not die came to us and told us about the incident that they
had taken their father to the hospital. The guy was ready to operate, but they were apprehensive,
so they took their father to Jabalpur. We then learned that this fake doctor was working at the
hospital. The real guy is in Britain, and this guy's name is Narendra Yadav.”

The advocate also claimed that Yadav had a case registered against him in Hyderabad and had
not shown real identifying documents.

The private missionary hospital that he was employed at was also a recipient of funds from the
government under the Ayushman Bharat scheme, as per Priyanka Kanoongo, a member of the
National Human Rights Commission.

She said, as quoted by ANI: “We got a complaint that a fake doctor has performed surgery on
patients in the missionary hospital. We were also told that the missionary hospital is also involved
with the Ayushman Bharat scheme and taking money from the government for it. This is a serious
complaint; we have taken cognisance of the matter, and an investigation is currently going on.”

The fake doctor had been accused of posing as British doctor N John Kem before as well, in July
of 2023, when he had posted on X, asking Uttar Pradesh chief minister Yogi Adityanath to be sent
to France to stop the riots which were taking place in the country.


https://www.hindustantimes.com/world-news/us-news/donald-trump-rejects-bidens-proposal-for-medicare-coverage-of-high-demand-obesity-drugs-101743811047560.html
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Fake 'British' doctor accused of killing 7 after performing heart surgeries at hospital in
MP's Damoh

Posing as a British cardiologist, Narendra Yadav allegedly performed fatal surgeries using forged
documents; probe underway amid Ayushman Bharat scheme misuse claims.

https://www.newindianexpress.com/amp/story/nation/2025/Apr/05/no-one-is-happy-when-a-
naxalite-is-killed-amit-shah-urges-surrender-says-bastars-development-unstoppable

ANI | Updated:5th Apr, 2025 at 4:04 PM

DAMOH: The Madhya Pradesh district officials are investigating allegations of a fake doctor
performing heart surgery on patients, who allegedly killed atleast 7, in a private missionary
hospital in Damoh city of the state.

As reports of 7 deaths within a month in the hospital raised alarms in the area, it has been alleged
that a person, N John Kem, took up the job in the Christian missionary hospital, impersonating a
famous British doctor by the same name, claiming to be a cardiologist. He then subsequently
performed heart surgeries on patients. The patients who underwent surgery died later on, officials
said.

Upon further investigation, the accused's real name was revealed to be Narendra Vikramaditya
Yadav.

Earlier, Deepak Tiwari, an advocate and district president of the Child Welfare Committee,
claimed that while the official death toll is 7, the actual count is much higher. The advocate had
filed a complaint with the Damoh District Magistrate earlier.

"Some patients, who did not die, they came to us and told us about the incident that they had
taken their father to the hospital, and the guy was ready to operate, but they were a bit
apprehensive, so they took their father to Jabalpur. We then got to know that there is this fake
doctor working the hospital; the real guy is in Britain, and this guy's name is Narendra Yadav.
There is a case against him in Hyderabad, and he has never shown his real documents," Tiwari
told ANI.

Priyank Kanoongo, a member of the National Human Rights Commission, said that the missionary
hospital was also receiving money from the government under the Ayushman Bharat scheme.

"We got a complaint that a fake doctor has performed surgery on patients in the missionary
hospital. We were also told that the missionary hospital is also involved with the Ayushman Bharat
scheme and taking money from the government for it. This is a serious complaint; we have taken
cognisance of the matter, and an investigation is currently going on," Kanoongo told ANI.

Following the allegations, the district investigating team seized all documents from the hospital.
During the investigation, it was revealed that the impersonator had filed fake documents similar
to the famous British doctor. The accused has been alleged to be involved in multiple
controversies, including a criminal case registered in Hyderabad.

The Damoh district Collector, Sudhir Kochar, has said that he will give a statement after the
investigation has concluded.


https://www.newindianexpress.com/amp/story/nation/2025/Apr/05/no-one-is-happy-when-a-naxalite-is-killed-amit-shah-urges-surrender-says-bastars-development-unstoppable
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Abhishek Tiwari, Damoh SP, told ANI, "We are currently investigating the issue of the matter of
multiple deaths in the missionary hospital."

The fake doctor has been accused of posing as the British doctor N John Kem before, where in
July of 2023, he had tweeted (now known as X), asking for Uttar Pradesh Chief Minister Yogi
Adityanath to be sent to France to stop the riots which ensued then. The tweet was subsequently
mocked by multiple leaders at the time. The person has also posted purportedly photoshopped
pictures with UP CM Yogi Adityanath under a fake name.
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How a fake doctor, posing as British cardiologist, performed heart surgeries allegedly
killing 7

Madhya Pradesh district officials investigate allegations of fake doctor performing heart surgeries

https://www.tribuneindia.com/news/india/how-a-fake-doctor-posing-as-british-cardiologist-
performed-heart-surgeries-allegedly-Kkilling-7/

ANI | Damoh, Updated At : 01:32 PM Apr 05, 2025 IST

The Madhya Pradesh district officials are investigating allegations of a fake doctor performing
heart surgery on patients, who allegedly killed atleast seven, in a private missionary hospital in
Damoh.

As reports of seven deaths within a month in the hospital raised alarms in the area, it has been
alleged that a person, N John Kem, took up the job in the Christian missionary hospital,
impersonating a famous British doctor by the same name, claiming to be a cardiologist. He then
subsequently performed heart surgeries on patients. The patients who underwent surgery died
later on, officials said.

Upon further investigation, the accused's real name was revealed to be Narendra Vikramaditya
Yadav.

Earlier, Deepak Tiwari, an advocate and district president of the Child Welfare Committee,
claimed that while the official death toll is 7, the actual count is much higher. The advocate had
filed a complaint with the Damoh District Magistrate earlier.

"Some patients, who did not die, they came to us and told us about the incident that they had
taken their father to the hospital, and the guy was ready to operate, but they were a bit
apprehensive, so they took their father to Jabalpur. We then got to know that there is this fake
doctor working the hospital; the real guy is in Britain, and this guy's name is Narendra Yadav.
There is a case against him in Hyderabad, and he has never shown his real documents," Tiwari
told ANI.

Priyank Kanoongo, a member of the National Human Rights Commission, said that the missionary
hospital was also receiving money from the government under the Ayushman Bharat scheme.

"We got a complaint that a fake doctor has performed surgery on patients in the missionary
hospital. We were also told that the missionary hospital is also involved with the Ayushman Bharat
scheme and taking money from the government for it. This is a serious complaint; we have taken
cognisance of the matter, and an investigation is currently going on," Kanoongo told ANI.

Following the allegations, the district investigating team seized all documents from the hospital.
During the investigation, it was revealed that the impersonator had filed fake documents similar
to the famous British doctor. The accused has been alleged to be involved in multiple
controversies, including a criminal case registered in Hyderabad.

The Damoh district Collector, Sudhir Kochar, has said that he will give a statement after the
investigation has concluded.
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Abhishek Tiwari, Damoh SP, told ANI, "We are currently investigating the issue of the matter of
multiple deaths in the missionary hospital."

The fake doctor has been accused of posing as the British doctor N John Kem before, where in
July of 2023, he had tweeted (now known as X), asking for Uttar Pradesh Chief Minister Yogi
Adityanath to be sent to France to stop the riots which ensued then. The tweet was subsequently
mocked by multiple leaders at the time. The person has also posted purportedly photoshopped
pictures with UP CM Yogi Adityanath under a fake name.
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Fake UK Doctor Kills 7 in Heart Surgeries at Madhya Pradesh Hospital Nation

https://www.deccanchronicle.com/nation/fake-uk-doctor-allegedly-Kkills-7-in-heart-surgeries-at-
madhya-pradesh-hospital-1871100

DC Correspondent 5 April 2025 5:31 PM

Narendra Yadav posed as British cardiologist at Damoh missionary hospital; probe reveals
Ayushman Bharat scheme link

A man impersonating a UK doctor allegedly performed fatal surgeries at a Damoh hospital, killing
at least seven patients.

A man posing as a British cardiologist has allegedly performed fatal heart surgeries, leading to
the deaths of at least seven patients at a Christian missionary hospital in Madhya Pradesh's
Damoh city. The accused, identified as Narendra Vikramaditya Yadav, operated under the false
identity of "Dr N John Kem" and was employed at the hospital without proper credentials,
according to officials.

Deepak Tiwari, district president of the child welfare committee and an advocate, said while the
official death toll stands at seven, the actual number of victims could be higher. “Some families
came forward and told us how they almost lost their relatives. They became suspicious and took
their loved ones to Jabalpur for treatment, where they learned about the impersonation,” he said.

Tiwari added that a case against Yadav had already been registered in Hyderabad and that he
failed to produce genuine identification documents during his appointment at the hospital.

In a serious development, Priyanka Kanoongo, a member of the National Human Rights
Commission, revealed that the hospital was receiving government funds under the Ayushman
Bharat scheme. “This hospital is tied up with Ayushman Bharat and availing government funds.
This makes the issue even more grave. We've taken cognisance and initiated a probe,” she
stated.

Authorities have launched a formal investigation, and the matter has been escalated to senior
officials. The hospital’'s alleged negligence in verifying Yadav’s identity and credentials has raised
concerns over patient safety and the misuse of public health funds. Police are currently searching
for Yadav, whose whereabouts remain unknown. The case has sparked widespread outrage, with
demands for accountability from both hospital authorities and the state health department.

( Source : Deccan Chronicle with agency inputs )
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'Forged documents, posed as UK-based cardiologist: Man with criminal past
impersonates surgeon, operates at Madhya Pradesh hospital; 7 dead

https://timesofindia.indiatimes.com/city/bhopal/forged-documents-posed-as-uk-based-
cardiologist-man-with-criminal-past-impersonates-surgeon-operates-at-madhya-pradesh-
hospital-7-dead/articleshow/120006665.cms

TOI City Desk / TIMESOFINDIA.COM / Updated: Apr 5, 2025, 13:48 IST

Authorities in Madhya Pradesh's Damoh district are investigating allegations that Narendra
Vikramaditya Yadav, impersonating a British cardiologist, performed surgeries at a missionary
hospital, resulting in seven deaths. The hospital, funded by the Ayushman Bharat scheme, is
under scrutiny. Officials have seized documents, and investigations into the fraudulent activities
are ongoing.

Authorities in Damoh, Madhya Pradesh, are investigating allegations against Narendra
Vikramaditya Yadav, who impersonated a British heart surgeon, leading to seven patient deaths
at a private missionary hospital.

NEW DELHI: Authorities in Madhya Pradesh's Damoh district have launched a probe into
allegations that a man impersonating a British heart surgeon performed surgeries at a private
missionary hospital, leading to the death of at least seven patients in a month.
The accused, who posed as Dr N John Kem, allegedly forged documents to pass off as a UK-
based cardiologist and conducted heart surgeries at the hospital. His real identity has now been
confirmed as Narendra Vikramaditya Yadav, officials said.
While the official death toll stands at seven, local advocate and Damoh Child Welfare Committee
president Deepak Tiwari claimed the actual number could be higher.

"Patients came to us and said they were suspicious and took their kin elsewhere for treatment.
That's when we found out the man was a fake — the real Dr Kem is in Britain. This man is
Narendra Yadav, with a criminal case against him in Hyderabad," Tiwari told ANI.

The missionary hospital, reportedly tied to the Ayushman Bharat scheme, was also receiving
government funds, adding to the seriousness of the case. National Human Rights Commission
member Priyank Kanoongo confirmed receiving complaints and said the matter is under
investigation.

"We've taken cognisance of a fake doctor conducting surgeries under a government scheme. The
hospital has received money from Ayushman Bharat, and a probe is underway," Kanoongo said.
Investigating officers have seized all hospital documents. Officials found that Yadav used forged
credentials, impersonating Dr Kem to gain employment and conduct procedures.
Damoh district Collector Sudhir Kochar said a statement would be made once the probe
concludes. SP Abhishek Tiwari confirmed that a criminal investigation into the multiple deaths
and fraudulent activities is ongoing.
The impersonator is also not new to controversy. In July 2023, under the alias Dr N John Kem,
he tweeted a bizarre message asking for UP CM Yogi Adityanath to be sent to France during
riots, drawing mockery online. He also shared photoshopped images with CM Yogi, further raising
guestions about his online impersonation tactics.
Authorities are now working to track the full extent of his activities and links to past frauds.
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MP News: Seven Killed After Man Posing As Top UK Cardiologist Performs Heart Surgeries
At Damoh Hospital

The district investigation team seized all documents from the hospital. During their investigation,
it was discovered that the accused had submitted fake documents resembling those of the
renowned British doctor. The accused is also linked to multiple controversies, including a criminal
case registered in Hyderabad.

https://english.jagran.com/india/mp-news-seven-killed-after-man-posing-as-top-uk-cardiologist-
performs-heart-surgeries-at-damoh-hospital-10228453

By Yashashvi Tak | Published: Sat, 05 Apr 2025 05:53 PM (IST) Source:JND

Madhya Pradesh officials are investigating claims that a fake doctor performed heart surgeries at
a private missionary hospital in Damoh city, leading to the deaths of at least seven patients. The
deaths, which occurred over a month, have raised concerns locally. Itis alleged that a man named
N. John Kem posed as a renowned British cardiologist with the same hame and secured a position
at the Christian missionary hospital.

Claiming to be a qualified heart specialist, he went on to perform surgeries, but the patients who
underwent the procedures later died, news agency ANI reported citing officials. Further
investigation revealed that the accused's real name is Narendra Vikramaditya Yadav.

Deepak Tiwari, an advocate who filed a formal complaint with the Damoh District Magistrate,
claimed that while the official death toll stands at seven, the actual number is significantly higher.
"Some patients, who did not die, came to us and told us about the incident that they had taken
their father to the hospital, and the guy was ready to operate, but they were a bit apprehensive,
so they took their father to Jabalpur,” Tiwari said as quoted by ANI.

"We then got to know that there is this fake doctor working at the hospital; the real guy is in Britain,
and this guy's name is Narendra Yadav. There is a case against him in Hyderabad, and he has
never shown his real documents,” he added.

National Human Rights Commission member Priyank Kanoongo stated that the missionary
hospital was also receiving funds from the government under the Ayushman Bharat scheme.

"We got a complaint that a fake doctor has performed surgery on patients in the missionary
hospital. We were also told that the missionary hospital is also involved with the Ayushman Bharat
scheme and taking money from the government for it. This is a serious complaint; we have taken
cognisance of the matter, and an investigation is currently going on," Kanoongo told ANI.

Following the allegations, the district investigation team seized all documents from the hospital.
During their investigation, it was discovered that the accused had submitted fake documents
resembling those of the renowned British doctor. The accused is also linked to multiple
controversies, including a criminal case registered in Hyderabad.

Damoh District Collector Sudhir Kochar has stated that he will issue a statement once the
investigation is completed. Abhishek Tiwari, the Damoh SP, told ANI, "We are currently
investigating the matter concerning multiple deaths at the missionary hospital."
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The accused in 2023 sparked a controversy on social media after he posed as the British doctor
N. John Kem and demanded that Uttar Pradesh Chief Minister Yogi Adityanath be sent to France
to intervene in the riots there. The tweet was widely mocked by various political leaders at the
time. Additionally, the accused has posted photoshopped images with UP CM Yogi Adityanath
under a false identity.

(With ANI Inputs)
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Man posing as British heart surgeon ‘performs surgeries, causes multiple deaths’
in Madhya Pradesh

Police said the accused were currently not under police custody and that an investigation
was underway. “We are looking into the allegations first and will then take action as per
the law,” a senior police officer said.

https://indianexpress.com/article/india/man-posing-as-british-heart-surgeon-performs-
surgeries-causes-multiple-deaths-in-madhya-pradesh-9927282/

Written by Anand Mohan J | Bhopal | April 6, 2025 07:10 IST

2 min read

Authorities in Madhya Pradesh’s Damoh district are investigating a case of medical fraud
after a man posing as a British heart surgeon allegedly performed surgeries at a private
missionary hospital, resulting in multiple patient deaths within a month.

Allegations were made by Damoh Child Welfare Committee president Deepak Tiwari who
claimed that Dr. N John Kem — a UK-based cardiologist — had a different name and
allegedly “used forged credentials to secure employment and conduct complex heart
procedures”.

National Human Rights Commission member Priyank Kanoongo alleged said an
investigation would be conducted into this incident. Taking to his X account, Kanoongo
wrote: “A case has come to light involving the untimely deaths of seven people during
heart surgeries performed by a fake doctor at a missionary hospital under the guise of
treating heart disease. According to the complaint, the missionary hospital is covered
under the Prime Minister's Ayushman Bharat scheme, and government funds have also
been misused”.

Police said the accused were currently not under police custody and that an investigation
was underway. “We are looking into the allegations first and will then take action as per
the law,” a senior police officer said.
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Bhondsi jail has just 1 doctor for over 2K inmates, says NHRC

https://www.millenniumpost.in/delhi/bhondsi-jail-has-just-1-doctor-for-over-2k-inmates-
says-nhrc-605396

BY MPost5 Apr 2025 11:44 PM MPost5 Apr 2025 11:44 PM

Gurugram: Gangsters using mobile phones, lack of 5G signal jammers, no female
medical staff and just one doctor to attend over 2,800 inmates, these were some issues
that the National Human Rights Commission’s (NHRC) found during inspection at
Gurugram’s Bhondsi jail.

The inspection was carried out by the NHRC’s Special Monitor Balkrishna Goyal on
Tuesday.

During his inspection, Goyal found out that there was only one doctor. Also, no woman
doctor is in the jail for female inmates which raises concerns about how sick women would
discuss their health issues with the male doctor, an NHRC official said. A senior jalil official
admitted to the shortage of medical staff in jail.

Three posts are sanctioned for medical officers in the jail but only one is appointed. As
there is just one doctor in the prison, he refers the sick inmates to civil hospital in
Gurugram, the official said

Along with knowing about the well-being of all the prisoners in the Bhondsi jail, Goyal also
enquired about the facilities being provided to them and the behavior of the jall
administration.

He also inspected the jail's kitchen and expressed satisfaction over the food being
provided to the inmates.

“The Bhondsi jail has only 2G signal jammers, so 5G networks are operational on mobile
phones. Taking advantage of this, several gangsters lodged in the jail are reportedly using
mobile phones inside,” Goyal said.

According to an official, as of December 2024, a total of 2,898 inmates are lodged in jail
against a sanctioned capacity of 2,412. The inmate population comprised 2,269 male
undertrials, 80 female undertrials, 532 male convicts and 17 female convicts.
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NHRC carries out inspection at Gurugram’s Bhondsi jail

https://www.dailypioneer.com/2025/india/nhrc-carries-out-inspection-at-gurugram---s-
bhondsi-
jail.html#:~:text=Gangsters%20using%20mobile%20phones%2C%?20lack,inspection%2
0at%20Gurugram's%20Bhondsi%20jail.

Sunday, 06 April 2025 | Pioneer News Service | Gurugram

Gangsters using mobile phones, lack of 5G signal jammers, no female medical staff and
just one doctor to attend over 2,800 inmates, these were some issues that the NHRC
found during inspection at Gurugram’s Bhondsi jail.

The inspection was carried out by National Human Rights Commission’s (NHRC) Special
Monitor Balkrishna Goyal on Tuesday.

During his inspection, Goyal found out that there was only one doctor. Also, no woman
doctor is in the jail for female inmates which raises concerns about how sick women would
discuss their health issues with the male doctor, an National Human Rights Commission
official said. A senior jail official admitted to the shortage of medical staff in jail.

Three posts are sanctioned for medical officers in the jail but only one is appointed. As
there is just one doctor in the prison, he refers the sick inmates to civil hospital in
Gurugram, the official said

Along with knowing about the well-being of all the prisoners in the Bhondsi jail, Goyal also
enquired about the facilities being provided to them and the behaviour of the jall
administration.

He also inspected the jail's kitchen and expressed satisfaction over the food being
provided to the inmates.

“The Bhondsi jail has only 2G signal jammers, so 5G networks are operational on mobile
phones.Taking advantage of this, several gangsters lodged in the jail are reportedly using
mobile phones inside,” Balkrishna Goyal said.

According to an official, as of December 2024, a total of 2,898 inmates are lodged in jail
against a sanctioned capacity of 2,412.

The inmate population comprised 2,269 male undertrials, 80 female undertrials, 532 male
convicts and 17 female convicts.

Balkrishna Goyal also visited an old age home located in Mandawar village in Sohna area
and took stock of the services and facilities being provided there.
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1 doctor for over 2,800 inmates, gangsters using phones in Gurugram’s Bhondsi jail, NHRC
finds
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gangsters-using-phones-in-gurugram-s-bhondsi-jail-nhrc-finds-101743859454088.html|

PTI | Apr 05, 2025 06:54 PM IST
1 doctor for over 2,800 inmates, gangsters using phones in Gurugram’s Bhondsi jail, NHRC finds

Gurugram, Gangsters using mobile phones, lack of 5G signal jammers, no female medical staff
and just one doctor to attend over 2,800 inmates, these were some issues that the NHRC found
during inspection at Gurugram’s Bhondsi jail.

The inspection was carried out by National Human Rights Commission’s Special Monitor
Balkrishna Goyal on Tuesday.

During his inspection, Goyal found out that there was only one doctor. Also, no woman doctor is
in the jail for female inmates which raises concerns about how sick women would discuss their
health issues with the male doctor, an NHRC official said.

A senior jail official admitted to the shortage of medical staff in jail.

Three posts are sanctioned for medical officers in the jail but only one is appointed. As there is
just one doctor in the prison, he refers the sick inmates to civil hospital in Gurugram, the official
said

Along with knowing about the well-being of all the prisoners in the Bhondsi jail, Goyal also
enquired about the facilities being provided to them and the behavior of the jail administration.

He also inspected the jail's kitchen and expressed satisfaction over the food being provided to
the inmates.

“The Bhondsi jail has only 2G signal jammers, so 5G networks are operational on mobile phones.
Taking advantage of this, several gangsters lodged in the jail are reportedly using mobile phones
inside," Goyal said.

According to an official, as of December 2024, a total of 2,898 inmates are lodged in jail against
a sanctioned capacity of 2,412.

The inmate population comprised 2,269 male undertrials, 80 female undertrials, 532 male
convicts and 17 female convicts.

Goyal also visited an old age home located in Mandawar village in Sohna area and took stock of
the services and facilities being provided there.

This article was generated from an automated news agency feed without modifications to text.
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NHRC directs Bhadrak SP to expedite probe, rescue missing minor

https://www.orissapost.com/nhrc-directs-bhadrak-sp-to-expedite-probe-rescue-missing-minor/

Post News Network | Updated: April 5th, 2025, 09:29 IST

Kendrapara: The National Human Rights Commission (NHRC) has directed the Superintendent
of Police (SP), Bhadrak, to expedite the investigation on a priority basis to rescue the missing
minor child. The apex rights body further asked the Bhadrak SP to submit a status report within
four weeks, failing which the commission shall be constrained to invoke coercive processes under
Section 13 of the Protection of Human Rights Act, 1993.

The NHRC passed the order while acting on a petition filed by Sagar Kumar Jena, a human rights
activist. The activist, quoting reports published by various newspapers July 29, 2024, alleged in
his petition that a one-and a-half-year-old boy was kidnapped by two persons in the
Bhandaripokhari area of Bhadrak district. The child’s mother reportedly alleged that her son was
kidnapped by one of her close relatives, Alok, who had been frequently visiting her house. She
sought the intervention of the commission in the matter. The commission has asked the SP to
ensure that the additional and complete report is submitted no later than May 11, 2025, for further
consideration.
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Complaint Filed With NHRC To Take Action Against Loyola College For Denying
Admissions To Non-Christians In M.A. Philosophy Course

https://thecommunemag.com/ngo-watchdog-urges-nhrc-to-take-action-against-loyola-college-
for-religious-discrimination-in-m-a-philosophy-admissions/

April 5, 2025 | The Commune

NGO watchdog, Legal Rights Protection Forum (LRPF), has appealed to the National Human
Rights Commission to take action against Loyola College in Chennai for allegedly denying non-
Christian students equal access to education. The forum claims that the college is violating
fundamental rights by not offering the M.A. Philosophy course (affiliated with the University of
Madras) to non-Christians, instead reserving it exclusively for Christian students, displaying
favoritism and discrimination.

In a social media post, the Legal Rights Protection Forum stated, “Urged @India_NHRC to take
strict action against Loyola College, Chennai for religious discrimination—offering M.A.
Philosophy (in affiliation with UoM) exclusively to Christian students, denying non-Christians equal
educational opportunities & violating their fundamental rights.”

This request comes amid an ongoing scandal involving Loyola College, which the LRPF has been
addressing. Despite the college’s affiliation with the University of Madras, no action has been
taken by the university regarding these allegations. Previously, the LRPF raised a complaint
against the Registrar of the University of Madras, Prof. S. Elumalai, accusing him of endorsing
large-scale academic fraud linked to Loyola College. The complaint, submitted to the Governor
of Tamil Nadu, calls for disciplinary action against the registrar and the cancellation of M.A.
Philosophy degree certificates issued fraudulently under the university’s name.

The complaint alleges that Loyola College has been running its M.A. Philosophy program at an
unapproved off-campus location, Satya Nilayam, a Jesuit missionary training center. Despite this,
students at Satya Nilayam allegedly received degrees bearing the University of Madras’s official
logo, in violation of university rules.

Key Allegations In The Complaint

Unauthorized Off-Campus Operations: The M.A. Philosophy program, officially affiliated with
Loyola College, is allegedly being conducted at Satya Nilayam, which is not an approved campus
under the University of Madras.

Manipulation of Online Records: Following the previous complaint filed on February 27, 2025,
Satya Nilayam allegedly removed all references to Loyola College from its official website—an
attempt to erase evidence of wrongdoing. However, digital archives like the Wayback Machine
retain historical records, confirming the prior affiliation.

Fraudulent Issuance of Degrees: The complaint includes a copy of an M.A. Philosophy degree
certificate issued in 2005 under the name of the University of Madras to a student enrolled at
Satya Nilayam instead of Loyola College.

Failure of University Oversight: The University of Madras allegedly failed to conduct mandatory
inspections of Loyola College’s campus, leading to unchecked violations. Additionally, an RTI
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response from 2023 shockingly revealed that the university had “lost” the original affiliation order
for Loyola College.

Potential National Security Violations: The forum claims that Loyola College has been inviting
foreign nationals under the pretense of academic studies but instead providing missionary training
at Satya Nilayam—a possible breach of Indian visa regulations and a national security concern.

The Legal Rights Protection Forum has urged the Tamil Nadu Governor to:

Initiate disciplinary proceedings against the Registrar of the University of Madras for failing to
prevent or investigate the alleged fraud.

Cancel all M.A. Philosophy degrees issued by Loyola College since 1998 under the University of
Madras’ name.

Direct law enforcement agencies to investigate and register an FIR against Loyola College
management for academic fraud and misuse of university credentials.

Despite the severity of the allegations, neither Loyola College nor the University of Madras has
issued an official statement in response to the complaint. Academic circles and student
communities are now demanding greater transparency and accountability in the university’s
affiliation policies.

As the controversy unfolds, the Tamil Nadu government and higher education authorities are
expected to take cognizance of the issue, with many calling for an independent inquiry into the
matter.
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Policing with prejudice: Report finds caste and religious bias among law enforcers

Among Delhi’s police, a worrying 62 per cent believe that Muslims are more “naturally inclined”
towards crime.

https://frontline.thehindu.com/news/bias-in-indian-policing-report-2025/article69415354.ece

Published : Apr 05, 2025 14:13 IST - 4 MINS READ
Vedaant Lakhera

Do law enforcement authorities carry out their duties objectively or with societal bias? The Status
of Policing in India Report (SPIR) 2025 finds that caste, religion, and political affiliation often play
a decisive role in shaping police perceptions and influencing their actions. The SPIR, published
by the NGO Common Cause and Lokniti Programme of the Centre for the Study of Developing
Societies (CSDS) is based on a survey over 17 States and covering 8,276 personnel across urban
and rural areas.

This bias not only shapes initial interactions but can also affect decisions on investigation,
enforcement, and legal proceedings finds the study, which surveyed a broad spectrum of law
enforcement personnel, including constables, upper subordinate officers ranging from assistant
sub-inspectors to deputy superintendents of police, and senior officials from the Indian Police
Serrvice.

More than a quarter (27 per cent) of officials justified mob violence in cases of sexual harassment
or kidnapping, implying they condone the public taking justice into their own hands, effectively
legitimising vigilantism.

There also appears to be a lack of compliance towards arrest procedures across States, the report
stated: Only 41 per cent of police personnel said these procedures were “always followed”, while
21 per cent admitted to “rarely” or “never” complying with them. Karnataka fared the worst, with a
staggering 70 per cent of its officials acknowledging they “rarely” or “never” follow prescribed
procedures, while Kerala police demonstrated the highest compliance, with 94 per cent of officials
adhering to proper arrest protocols.

In Gujarat, police exhibited the highest level of bias in their perception of Dalits and Adivasis, who
they believed were “naturally inclined to commit crimes”. Among its personnel, 68 per cent hold
this view about Dalits, while 56 per cent believe the same about Adivasis. Among Delhi’s police,
which comes under the jurisdiction of the Ministry of Home Affairs, a worrying 62 per cent believe
that Muslims are more “naturally inclined” towards crime.

Paramjeet Singh, secretary of the People’s Union for Democratic Rights, said that the police
cannot be held entirely responsible for such partisan actions, as they are ultimately a reflection of
the broader state apparatus and function within the framework of state policies. “The heavy
restrictions placed on Eid prayers, barring Muslims from praying on roads, footpaths, or even
rooftops, for instance, reflects an effort to confine their religious expression to private spaces. In
contrast, large-scale Hindu religious gatherings, such as Bhandaras, Kanwar Yatras, and the
state-backed Kumbh Mela, face no such curtailment.” Singh told Frontline.
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There are also glaring inconsistencies and underreporting in official records of custodial deaths,
finds the report. In 2020 alone, the National Crime Records Bureau (NCRB) documented 76
custodial deaths, while the National Human Rights Commission (NHRC) recorded 90, revealing
a data disparity across agencies. “NHRC’s guidelines makes it mandatory for the police to report
every custodial death within 24 hours to the commission. But often, a deliberate the police do not
do so, because informing them means that they will begin investigating”, he Singh.

In 2022, judicial inquiries were ordered in only 35 per cent of the cases of deaths in police custody,
the report states.

Mihir Desai, vice president of People’s Union for Civil Liberties, told Frontline there was a need
for a robust system to hold the police accountable. “The Supreme Court, in its ruling on Prakash
Singh vs. The Union of India, mandated the creation of a police complaint mechanism. However,
for true accountability, the mechanism must include independent members from civil society
rather than just police personnel: If the police are going to investigate cases against themselves,
there is a good chance that nothing much will come out of it”.

The findings also reveal homophobia and transphobia within the police force. Around 38 per cent
of respondents believe hijras and transgender individuals are “naturally prone to committing
crimes”, reflecting dangerous stereotyping. Even more alarmingly, 57 per cent of police personnel
surveyed believe that queer individuals have a negative influence on society, raising serious
concerns about their treatment within the criminal justice system.
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Girl trafficked from Bengal rescued by Delhi Police

https://yvespunjab.com/qgirl-trafficked-from-bengal-rescued-by-delhi-police/

New Delhi, April 5, 2025

National Human Rights Commission (NHRC) member Priyank Kanoongo on Saturday
said that a girl hailing from West Bengal who was trafficked to the national capital has
been rescued by the Delhi Police from a brothel here.

Taking to X, he wrote: “Today, on my instructions, Delhi Police conducted a rescue
operation and rescued a girl from West Bengal from a brothel in GB Road red light area.
Informant Mission Mukti Foundation told that the accused named Mohammad Ghazi from
South 24 Parganas had trapped the victim girl in the trap of love, trafficked her to Delhi
and sold her to a brothel where she was being forced into prostitution.”

Human trafficking remains one of the major challenges to tackle for the law enforcement
agencies despite the vigilance maintained by the security personnel to curb and check it.

The Ministry of Home Affairs has set up an Anti-Trafficking Cell to deal with matters
relating to law enforcement response on trafficking, which are subject matters of the
Department of Women &amp; Child Development.

According to a note: “The Cell provides suitable guidelines to the States/UTs from time to
time for strengthening law enforcement response in tackling human trafficking. It also acts
as an interface with other Ministries like Ministry of Women &amp; Child Development,
Ministry of External Affairs, Ministry of Labour &amp; Employment, Ministry of Railways
etc. to address the issues of human trafficking.

The Anti Trafficking Cell also provides guidance and assistance to the State and UTs for
holding State level conferences and Judicial Colloquiums with a view to sensitizing the
concerned officers, including Police officers, Judicial officers and other stakeholders in
the States and UTs about Human Trafficking. The Anti Trafficking cell is also responsible
for signing bilateral /multilateral MoUs with various countries to address the issue of
Human Trafficking and participation in national /international meetings/conferences.”

Notably, Priyank Kanoongo is also the former chairperson of the National Commission
for Protection of Child Rights (NCPCR) — a statutory body that has been established by
an Act of Parliament.

It functions under the aegis of Ministry of Women and Child Development.

The NCPCR is mandated “to ensure that all Laws, Policies, Programmes, and
Administrative Mechanisms align with the Child Rights perspective as enshrined in the
Constitution of India and the UN Convention on the Rights of the Child”.(Agency)
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